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Gupta, please sit down. (Interruptions)... 

Just a minute, Mathurji. You have a right 

to make your viewpoints. 

(Interruptions)... I said, "please sit down". 

You made your viewpoints. (Interruptions)... 

SHRI GURUDAS DAS GUPTA: You did 

not allow me. (Interruptions)... 

THE DEPUTY CHAIRMAN: Correct. 

You also did not allow. (Interruptions)... 

pleased sit down. Mr. Gurudas Das Gupta, 

please sit down. (Interruptions)... Mr. 

Narayanasamy, please sit down. Gurudasji, I 

called your name and you spoke. 

(Interruptions)... Just one minute, please. I 

allowed you to speak and it is a part of the 

record. Now other Members have a right to 

have their viewpoints. Definitely I am going 

to allow to speak whoever wants to speak. 

Some may speak in support of you and some 

may speak against you. That does not mean 

you should not allow others and drown their 

voice. (Interruptions)... Now, I won't permit 

it. (Interruptions)... If you agree, please sit 

down. (Interruptions)... 

SHRI GURUDAS DAS GUPTA: Should I 

not use my freedom? 

THE DEPUTY CHAIRMAN: You have 

your freedom of speech. (Interruptions)... 

SHRI GURUDAS DAS GUPTA: You did 

not allow me. (Interruptions)... 

THE DEPUTY CHAIRMAN: One Minute. 

Let me bring to the notice of the Members 

that they have their freedom of speech. Now, 

if I have identified Mr. Mathur, he has his 

freedom of speech. Please co-operate. The 

House is run on different opinions. The 

House is not run on one opinion. So, let them 

express their opinion. (Interruptions)... 

SHRI GURUDAS DAS GUPTA: Let me 

express my opinion. He did not allow me. 

(Interruptions)... 

THE DEPUTY CHAIRMAN: If you did 

not hear, you were not in the House, if I 

remember. So, definitely you could 

not follow. (Interruptions)... Please sit down. 

I have noticed who are in the House and who 

are not in the House (Interruptions)... Please 

go and see the record tomorrow or in the 

evening. Now, Mr. Mathur. I have other 

business to do. 

 

Reported  Postponement  of Thirteenth 

Launch of Prithvi Missile 

SHRI S. JAIPAL REDDY (Andhra 

Pradesh): Madam, I wish to draw the 

attention of the entire House to a very 

disturbing development. I am dismayed and 

saddened to know that the 13th launch of 

Prithvi missile has been postponed under the 

pressure of the State Department of United 

States. (Interruptions)... 

THE DEPUTY CHAIRMAN: Jaipalji, you 

had raised it two days back. (Interruptions)... 

SHRI  S.  JAIPAL  REDDY:  Madam, 
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the last launch of Prithvi missile was in 

November, 1993. (Interruptions)... please 

hear me, Madam. This was to be postponed 

under the pressure... (Interruptions)... 

SHRIMATI JAYANTHI NATARAJAN 
(Tamil Nadu): Madam, a statement was made   
in   the   House...   (Interruptions)... 

SHRI        S.        JAIPAL       REDDY: 

Madani.... 

THE DEPUTY CHAIRMAN: lust 

one minute. (Interruptions)... Just one 

minute. (Interruptions)... Order, please. 

{Interruptions)... Jayanthiji, please sit 

down. (Interruptions)... Narayansamy, 

Please sit down. (Interruptions)... Please sit 

down. Let mc keep everybody quiet. Please 

be quiet. Jaipalji, two days ago you had raised 

this issue. You know thai under our rules a 

matter which has been raised in the House 

you cannot raise it again and again. We have 

other business also.  (Interruptions)... 

DR.     MURLI    MANOHAR    JOSHI 

(Uttar Pradesh): This issue has not been 

raised. (Interruptions)... 

SHRI S. JAIPAL REDDY: This issue 

has not been raised. (Interruptions). I 

am making a serious allegation with all 

sense of responsibility that the 13th 

launch of Prithvi has been postponed 

under the pressure of the United States. 

(Interruptions)... The Prime Minister's 

visit to the United States... 

(Interruptions). This is a disturbing 

development. May I tell you.... 

(Interruptions). 

SHRI V. NARAYANASAMY 

(Pandicherry): Madam. 

....(Interruptions). 

SHRI S. JAIPAL REDDY: Madam, I am 

being disturbed.  (Interruptions). 

SHRI V. NARAYANASAMY: 

Madam......  (Interruptions). 

SHRI S. JAIPAL REDDY: Madam. 1 

want.to be heard.  (Interruptions). 

†[]Transliteration  in  Arabic  Script. 

I want to be heard. (Interruptions). The  

Indian  Army...  (Interruptions). 

THE DEPUTY CHAIRMAN: Mr Reddy, 

you have raised it earlier also. (Interruptions).  

It has been raised before 

also.   (Interruptions). 

SHRIMATI JAYANTHI NATARAJAN: 

Madam,... (Interruptions). 

SHRI S. JAIPAL REDDY: The 
Government should clarify the position. 
(Interruptions). 

THE DEPUTY CHAIRMAN: Shri John F.  

Fernandes.  (Interruptions). 

S*HRI S. JAIPAL REDDY: ...took 

objection to the launch of prithvi... 

(Interruptions). The Government of India has 

succumbed... (Interruptions). I make this 

allegation as a responsible Member of this 

House.  (Interruptions). 

THE DEPUTY CHAIRMAN: Mr. Jaipal 

Reddy, you raised this point earlier also. Mr. 

I. K. Gujral spoke about it. Everybody spoke 

about it. (Interruptions). 1 cannot permit it. 

(Interruptions). I have to call other Members 

also.   (Interruptions). 

THE DEPUTY CHAIRMAN: I am going 

according to the rules. It is not my will or my 

wish or my desire. I have to run this House on 

certain rules. Mr. Sikander   Bakhtji,   that   is   

what   I   am 
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telling. If a matter is being raised in this 

House...  (Interruptions). 

SHRl S. JAIPAL REDDY: Madam, you   

ask   the   Government   to   react... 

(Interruptions). 

THE DEPUTY CHAIRMAN: 1 cannot ask     

them     to     react.     (Interruptions)... 

SHRI S. JAIPAL REDDY: You can. 

(Interruptions). 

DR. MURLI MANOHAR JOSHI: 

Madam, it is agitating the minds of all the 

people in the country. (Interrupttons) 

THE DEPUTY CHAIRMAN: ! must tell 

you that Shrimati Alva reacted to it the day 

before yesterday and made a statement in the 

House. What else do you  want?   

(Interruptions). 

 

THE DEPUTY CHAIRMAN: Do you 

want the whole Government to react ? 

(Interruptions). 

SHRI  DIGVIJAY SINGH:  Madani. 

(Interruptions). 

DR. MURLI MANOHAR JOSHI: 

The Government must react and inform 

the people why this touch of Prithvi has 

been postponed. This is not a very simple 

matter. It is a very serious matter. The 

Prime Minister had assured the House 

that the missile programme, missile 

experiment, will not he capped and will 

not be stopped and all that. What 

happened to that assurance'.' 

(Interruptions). 

THE DEPUTY CHAIRMAN: They stand  

by  that.   (Interruptions). 

The Government has reacted to it What 

else  do you want?  (Interrupttons!. 

SHRI S. JAIPAL REDDY: The scheduled 

launch of Prithvi has been postponed for 

political reasons. It was a launch which was...  

(Interruptions). 

DR. BIPLAB DASGUPTA (West Bengal): 

We would like to know whether 

it has been stopped or it has not been stopped 
We want a categorical answer from the  
Prime Minister.  (Interruption.) 

THE DEPUTY CHAIRMAN: Y,. have  
expressed  your sentiments. 

In spite of my request, you have ralesed 

this  issue.   (Interrupttons). 

SHRI DIGVIJAY SINGH: The Prime 

Minister should come here and explain it. 

THE MINISTER OF STATE IN THE 

MINISTRY OK PERSONNEL, PUBLIC 

GRIEVANCES AND PENSIONS AND THE 

MINISTER OF STATE IN THE MINISTRY 

OF PARLIAMENTARY AFFAIRS 

(SHRIMATI MARGARET ALVA): I will 

convey the feelings ot the hon.   Members  to  

the  Prime  Minister. 

SHRI   S.   JAIPAL   REDDY:   Madani, we   

are   making   an   allegation   that   the 

scheduled   launch   has   been   put   off.. 

(Interrupttons). 

THE DEPUTY CHAIRMAN: Your 

allegation  will  be  conveyed. 

SHRI S. JAIPAL REDDY: We are very  

much  agitated.   (Interruptions). 

DR.     BIPLAB     DASGUPTA:     The 
Prime Minister has misled the House. 
Actually the programme
 was 
stopped.. (Interruptions). 

SHRI   S.    JAIPAL   REDDY:   Let   the 

Government   take __ (Interruptions). 

 

THE DEPUTY CHAIRMAN: You have 

had your say...(/nterrrpuons). If you go on 

speaking the whole day, it will not matter. Let 

her no and explain to the Prime Minister what 

the Members feel and she can conic 

back...(Interruptions). 

SHRI S. JAIPAL REDDY: You direct the 

Government to come out with a statement. 

THE DEPUTY CHAIRMAN: She has 

committed herself. There is no need for 
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direction. If she had done it, I would have 

given a direction...(Interruptions). 

SHRI GURUDAS DAS GUPTA: We 

would like to know whether the 

launching has been 
postponed... (Interruptions). 

DR. BIPLAB DASGUPTA: Let them 

say, 'Yes' or No'.............(Interruptions). We 

want a categorical answer—that the launching 

has been stopped or not stepped... 

(Interruptions). 

THE DEPUTY CHAIRMAN: At least let 

us not postpone our business. Let us go ahead 

with it...(Interruptions). 

SHRI GURUDAS DAS GUPTA: Let the 

Minister find out and tell the House.. 

.(Interruptions). 

THE DEPUTY CHAIRMAN: Jaipalji, 

what is the point in repeating (Interruptions). 

SHRI S. JAIPAL REDDY: The 

Government must, at least, 

react... (Interruptions). 

THE DEPUTY CHAIRMAN: Just a 

minute....(Interruptions) One person at a 

time...(Interruptions) I said, please, just a 

minute...(Interruptions) Once you raised 

this matter in the House. Even today, in 

spite of my reminding you that it was 

raised two days ago...(Interruptions) I am 

sorry, Dr. Joshi. You are a Professor and 

you know that when you speak, students 

should listen. At least, I am the presiding 

officer. Please listen to 

me... (Interruptions) Gurudasji, Biplab Dasji, 

one second. I will allow you.' Let me explain. 

I had a feeling that according to the 

rule...(Interruptions) Everybody, Jaipalji, Dr. 

Joshi, Gujralji, Biplabji, feels that this matter 

is serious. Okay, you raised it. But if you keep 

on raising it once, twice, thrice, in the same 

hour, is it going to make any difference? 

(Interruptions) 

SHRI S. JAIPAL REDDY: The 

Government should react. 

THE DEPUTY CHAIRMAN: The 

Government has already reacted with one 

sentence.... (Interruptions) She 

did... (Interruptions) 

DR. BIPLAB„DASGUPTA: Let them 

give a categorical answer saying 'Yes' or 

'No'... (Interruptions). 

THE DEPUTY CHAIRMAN: Just a 

minute. What reaction do you want? She 

cannot go and launch the Prithvi. She can 

only tell the Prime Minister and she 

promised that she would go and tell the 

Prime Minister about your complaint, your 

allegation, your sentiments, your statement, 

cvery-thing...(Interruptions) It cannot be 

done immediately. Just because you feel that 

Prithvi is being delayed, I am not going to 

delay my business in this 

House...(Interruptions) Forget it. It is 

over....(Interruptions) That matter is over to 

me...(Interruptions) Enough is 

enough...(Interruptions). 

SHRI INDER KUMAR GUJRAL 

(Bihar): Madam, I want to put a simple 

question. The hon. Minsiter of State for 

External Affairs is sitting here. I want to 

ask the Minister through you: Is it or is it 

not a fact that the non-paper sent by the 

Americans demanded suspension of the 

Agni and Prithvi? And has the 

Government told them back that they 

had no business to interfere in this 

matter? I want simple 

reply... (Interruptions). 

SHRIMATI JAYANTHI 
NATARAJAN: It is not Question Hour. 

THE DEPUTY CHAIRMAN: Shri John F. 
Fernandes...(Interruptions) If he wants to 
answer, he will answer. I cannot...  
(Interruptions). 

SHRIMATI JAYANTHI       

NATARAJAN: Why should he reply? 

(Interruptions). You cannot force the 

Minister to reply...(Interruptions). 
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Mrs.    Alva,    is    there    any   such 

proposal? 

SHRIMATI MARGARET ALVA: 

Madam, as I said earlier, I shall 

certainly convey the feelings of the 

Members of this House and I shall 

certainly ask that somebody should come 

and clarify the position in the House by 

tomorrow. (interruptions). 

THE DEPUTY' CHAIRMAN: She cannot 

speak. You should understand this. How can 

she know who will come and clarify the 

position? She cannot say. She has to discuss it 

with other people... (Interruptions). 
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THE    DEPUTY   CHAIRMAN:   One minute 

please. I am very sorry. I am not going     to    

delay    the     business    of    this House, 

whether there is ...{Interruptions) The House is 

my job ...(Interruptions)... The Minister has 

said.  This is not fair ...(Interruptions)... Let the 

answer conic. I   am   not   going   to   adjourn   

the   House .. .(Interruptions)...    You   cannot   

do   all this. I am not allowing. Now. Mr. John 

F.   Fernandes   ...(Interrupttons)...   .Just   a 

minute.       Please       just       a       minute 

...(Interruptions)... You are taking things too 

far.  I made a promise.  I told Mrs. Alva to go. 

You cannot stop the business of  the   House   

on   an   unlisted   business. Please   sit   down.    

Nothing   will   go   on record. I cannot get you 

the answer now itself and I am not going to 

adjourn the House.   I can  assure  you this.   

Let  Mr. John  F.   Fernandes  speak. Tragic    

Crash    of    a    Sahara    Airlines Aircraft 

SHRI JOHN F. FERNANDES (Goa): Madani, 

we all know the tragic crash of a Sahara     

airline.     Some     persons     were injured    

...(Interruptions)...    The    hon. Minister of 

Civil Aviation is not in the country 

...(Interruptions)... 

THE DEPUTY CHAIRMAN: You arc 

taking things too far. You arc taking things 

too far. Take your scats. Please take your 

seats, It amounts to taking things too far. It is 

not fait...(Interruptions)... The business of the 

House cannot be stopped till you get an 

answer ...(Interruptions)... I am not allowing 

you to stop the business of the House. Mr. 

Fernandes, you speak. 

SHRI JOHN F. FERNANDES: Madam, 

the Sahara aircrash is a very 
tragic one ......... (Interruptions) .......  

THE DEPUTY CHAIRMAN: you 

cannot do all this just because I am very 

co-operative. The Leader of the 

Opposition cannot say that the business 

of the House should be stopped till an 

answer is received. He does not have that 

right. We        have        some        listed 

business.........(Interruptions) .......      Just     a 

minute.   Please   don't   argue.   Please   sit 

down ........(Interruptions).......     Please    sit 

down. Mr Jaipal Reddy, please sit down. 

 SHRI S. JAIPAL REDDY (Andhra 
Pradesh): Madani, we have a right to get 
an answer ......... (Interruption;) ....... 

THE DEPUTY CHAIRMAN: Mr. 

Jaipal Reddy, you don't understand what 

I say. You are irritating me very much. 

You don't understand how I can hear if 

ten people speak at the same time and 

you arc asking me to get an answer. I 

cannot. I have conveyed your sentiments 

and that is all about it. We will go ahead 

with the listed 

business ........(Interruptions) .......  I am not 

adjourning the House at all. You can go 

out    ........(Interruptions).......     I   am   not 

going to adjourn the House. Please sit down. 

 
THE     DEPUTY     CHAIRMAN:    I 

cannot adjourn the House. 

.......(Interruptions) I am not adjourning 

the House for no reason. 

....... (Interruptions)     Till     the     answer 

comes from the Government, we will 

continue with our business. Mr. Fernandes, 

please speak.  (Interruptions) 

 I   conveyed   your   sentiments.   Beyond 




